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Through Speed Post 

[N THE HIGH COURT OF DELHI AT NK\i\I DELHI 

F.No .61i/Colllp.lDHCfNo. '1--055'-1 - S"'~O 
Dated _--';;.J...':~~+= 

FrOlll , 

Tht: Reg istrar Ge llel'al 
Delhi High Coull 
New Of-Ihi 

To 

Sub: Quotation for twenty (20) nos. of HP 8300 Desktops with Core i5 

Processor and 4GB RAM find twenty fiyc (25) nos. of HP 8300 Desktops 

with Core i7 I't'ocessor fln'd 8GB RAM at DGS&D Rate Contract with 

five years OJlsite wan-flut)' 

I In continuation of this Court's letter dated 03.06,2014. calling quations for 

purchase of HP 8300 desktops, it is stated that this Court intends to purchase 

f 	 (""en I')' (20Y nos. or UP 8300 Desktops with Core is Processor and 4GB RAM anrl 

[weill)' live (25) nos. of HI' 8300 Desktops with Core i7 Processor and 8GB RAM 
d I I)CS(~. l) Rate ConlTac{ with five years 0Jlsite wl1rrl1nty frOIll authorized 

I' e llcl nl.~ or HI) Illei ia Uci 

Yo u are requestecl lo submit your best possible prices for two models in a 

sealed envelope to the undersigned on or before (C, 	{ ~ ( f ~ . The validity oj' 
I I

rates should not be less than 6 months. 

The envelope should be addressed in the name of "Registrar Genera l, 

Delhi High Comt. New Delhi" and the subject of this letter be superscribed 011 the 
cllVcl ope 

The quotation received after due date shall be summarily rejected. 

Yours Truly, 

(KeS~)
Joint Registrar (Comp .) 

for Registrar General 

L....._ 

, , 


